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(c¢) and (d). The matter was exa-
mined by the Law Commission who
have recommended certain amend-
ments in the Constitution, if a consig-
metn tax were to be levied. A draft
of the Constitution amendment Bill
containing, inter alia amendments for
the above purpose was circulated to
the State Governments for their views.
Comments of most of the State Govern-
ments have been received and the
matter is being processed in the light
of these comments.
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Canadian Ald to India

3276. SHRI D. D. DESAI: Will the

Minister of FINANCE be pleased to
state:

(a) whether he has seen the report
in the Economic Times issue datea
12th November, 1977 that Canada
may divert part of its 9.3 million dollar
aid earmarked for India, to some
other Asian country due to non-utili-
sation of the aid funds; and

(b) if so, the Government's re-
action thereto?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) Yes, Sir.

(b) The report appears to be baserl
on an interview which a representative
of a Newspaper had with some official
of the Candadian High Commission.
We understand from the Canadian
High Commission that the statement
in the report in question does not re-
flect the Canadian Government’s de-
velopment policy and that the officer
of the Canadian High Commission has
heen misquoted.

Facilities for Tourists in Himachal
Pradesh

3277. SHRI DURGA CHAND: Wwill
the Minister of TOURISM AND CIVII.
AVIATION be pleased to state:

(a) whether it is a fact that Hima-
chal Pradesh is rich in natural beauty,
historical and religious places of
tourist interest;

(b) if so, whether the Union Gov-
ernment have undertaken any survey
to find out places of tourist interest in
Himachal Pradesh, if so what are the
details thereof;
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-

(c) what steps are being taken by
the Union Government through ad-
vertisements in the country anc¢
abroad for focussing the attention of
foreign domestic tourists to tourigt
spots in Himachal Pradesh; ung

(d) what facility are being extended
in Himachal Pradesh for average
tourists?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURSHOT-
TAM KAUSHIK): (a) Yes, Sir.

(b) No fourism survey has beem
undertaken in Himachal Pradesh.
lowever, places of tourist interest

have been identified for development.

(c) Due to constraint on resources
the Department of Tourism publicises
abroad the tourist attractions of the
country as a  whole. Similarly ad-
vertisements are released on a limited
basis to publicise specific activities/
events for domestic consumption.
Thus, although no specific prometion
is undertaken in respect of a partl-
cular State, it may be mentioned that
the tourist attractions of Himachal
Pradesh are widely publicised through
the distribution of tourist publicity
material such as folders, posters and
through documentary films.

(d) The following  facilities have
been provided for tourists, both do-
mestic and international, in the Cen-
tral Sector in the Fifth Plan:--

(1) A youth hostel at Dalhousie.

(2) A tourist bungalow at Dharam-
shala.

(3) Two motor launcheg for
cruising on Goving Sagar lake.

Five Year Master Plan for Toeurisms
Development in Madhya Pradesh

3278. SHRI SURENDRA BIKRAM:
Will the Minister of TOURISM AND
CIVIL AVIATION he pleased to state:

(a) whether the Madhya Pradesh
Government has submitted Five Year





